
TAMIL NADU FOREST DEPARTMENT

To
Thiru. D. Shanmuganathan,
Government Standing Counsel,
Hon'ble National Green Tribunal (SZ),
Room 4 Second Floor,
Government Pleader Offi ce
High Court, Chennai 104
E-mail: dshanmuganathan@outlook.com

Ref. No. WL5/6O34 /2022 dated 2O-O4-2O22
Madam,

Sub: Forests - Wildlife - Hon'ble National Green Tribunal - Appeal No. 14
of 2022 filed by M. Yuvadeeban before the Hon'ble National Green
Tribunal [SZ) - Establishment of fishing harbor in Kazhuveli water in
Villupuram District - Regarding.

1) This office Ref. No. WL5/6034/2022 dared L2-04-2022.

2) Telephonic message received from your office on 16-04-2022
(convened to Principal Chief Conservator of Forests and Chief Wildlife
Warden).

3) Conservator of Forests, Villupuram Ref. No. D7/2440/2020 dated
tq-l4-2022.

,1.+t+

With references to the above, I am enclosing herewith the report received from

Conservator of Forests, Villupuram vide reference 3.d cited. I agree with the view of

Conservator of Forests, Villupuram wherein he has stated that the proposed fishing jetty

site at Alagankuppam Village, Marakanam Taluk of Villupuram District is located on the

southern bank of the creek which connects the Edayanthittu and Estuary in the Bay of

Bengal and it is not located in Olive Ridley Turtle nesting site. However, the proposed

artificial digging trench and retaining wall for the proposed harbor by the Fisheries

Department is the nesting site of Olive Ridley Sea Turtle.

This is for information.

Yours faithfully,
Encl: As stated above I
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r of Forests

2 and Chief WildlifeWarden (FAC)
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From
Thiru. Syed Muzammil Abbas, LF.S.,

Principal Chief Conservator of Forests
(HoFF) and Chief Wildlife Warden (FAC)
Panagal Maaligai, Saidapet,
Chennai - 15.
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